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Civil Appeal No(s). 10209/2024

RAKHI SADHUKHAN Appellant(s)
VERSUS

RAJA SADHUKHAN Respondent(s)

(IA No. 154683/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 32009/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 255241/2023 - RECALLING THE COURTS ORDER)

WITH CONMT.PET.(C) No. 857/2024 in C.A. No. 10209/2024

Date : 29-05-2025 These matters were called on for pronouncement
of judgment today.
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Hon'ble Mr. Justice Vikram Nath pronounced the
Reportable judgment of the Bench comprising His Lordship
and Hon'ble Mr. Justice Sandeep Mehta.

The appeal is allowed and the contempt petition is
disposed of in terms of the signed Reportable judgment.

Pending applications also stand disposed of.

(Anita Malhotra) (Sudhir Kumar Sharma)
AR-CUM-PS Court Master
(Signed Reportable judgment is placed on the file.)
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